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Cases sent by Naticnal Human Riglis Commission
to Chhattisgarh

172998. SHRI DILIP SINGH JUDEV: Wil the Minister of HOME AFFAIRS
pe pleased to state:

aa and dedalls of cases sent tor a0, by National Human Righis
i Oiewernment of T hathico-orh ] 54 st lanuary, 2005, and
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(o)t Uitens O Cases of whict acuso Das been taken together with

. R TR e et e ageie i i s g bl cpe
e JElGio Ui Gaeds Ol WHCT Golsh Has ol bEen taken’

ceiE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
AR GRIFRAKASH JAISWAL): (@) and (b) The tuational Hunan Rights
Oornpission (NHRQCY has seat & wobst of 1125 cases for action to
Gm'mument of C hhamsgash on differciir dates during the period from
10993 10 31.1.2005 Ou of 1135 ceses, ins HHRG cailed foe sepors
e he STt authoriies o d 85 Slsie. e remainikiy 38U cases
27 S e the Soin Dovorerao o T E 'k‘-‘ /"'(ll!att, 005, de of
it 799 cases the NHRC has dibDOSe') of 493 cases. These cases also

g sases reiating fo erstwhile zrea of Madhva Pradesh which now
forvnn g vhe T hRntisnarh
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